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CENTRAL ADMINISTRATIVE TRIBUNAL
CHENNAI BENCH

 O.A.No.800/2019

Dated  Monday, the 30th  day of September, 2019

PRESENT

Hon'ble Mr.P.Madhavan, Judicial Member

&

Hon’ble Mr.T.Jacob, Administrative Member

1. Harisankar. H

2. Lal T. G. 

3. Ambal Rb

4. Dhanesh Damodaran

5. Ramya Ravindran

6. Rajesh M C 

7. Jishamol P. Unni

8. Nithin S K 

9. Prameela. P

10. Ashamol.C.A.

11. Vineetha. T

12. Vishnujith. P

13. Bipin. V

14. Aneesh Kumar.C.M.

15. Remya Mohan

16. Akhil. S

17. Kavitha. K

18. Kavitha. S

19. Nitha. K. P.

20. Anu Thomas

21. Vishnu Mohan. K

22. Vijeesh. V

23. Sumitha. S

24. Sheebamol.S.R.
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25. Mini. P.R. 

26. Gopika. M.G.

27. Gloria Joseph

28. Feba Mabel.F.P.

29. Saritha. M.S.

30. Nidheesh. R

31. Sandhya. S

32. Remya. M. N. 

33. Prasanna. C

34. Anooja. V

35. Princy. S

36. Sunil Raj. B.L.

37. K.S. Syamsasi

38. Aswathy. G

39. Harishma. H.S.

40. Remya Renghu

41. Jessy Cletus

42. Aswathy. A.M.

43. Prasanth. M.R. 

44. Sooraj. T.S.

45. Asha. S

46. Kavitha.R

47. Seethalakshmi. A

48. Geethu. P.H.

49. Resmi

50. Vibin Varghese

51. Vijimol. C

52. Muhammed Anas

53. Archana Gopalakrishnan

54. Arun Aravind

55. Shibiya.G

56.  Minimol. S
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57. Remya Raj. P.R. 

58. Pratheesh. S

59. Manoj. N.V.

60. Jose Varghese

61. Ajith Kumar. P

62. Kavitha. R.M.

63. Veenaravi

64. Midhun Raj. M.H.

65. Sreelal. M

66. Deepa Kumar. A.P.

67. Neethu. R

68. Vineetha. Y

69. Rekhamol. R

70. Sheeja. S

71. Manu. B.R.

72. Anitha. K

73. Bindu. P

74. Anju Rani. S

75. Sujitha. K.V. 

76. Sneha Jose

77. Neethu. N.S.

78. Asha. K.T

79. Sarath. K.S.

80. Shiny. M.V. 

81. Anoop. V.S.

82. Akhilvishnu. T.S.

83. Mukesh Kumar. M.

84. Mohammed Sadiq. M.

85. Syam. P.S.

86. Gokul. B. Dev

87. Kiran K P

88. Vipinlal. V
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89. Vishnu Chandran

90. Subha Kumari

91. Harisankar. S

92. Arathy Krishna V R 

93. Geethu G Krishnan

94. Soumya Chandran L

95. Suma. S

96. Arunima .G.M.

97. Niju. M.J.

98. Manoj. M.G. … Applicants

By Advocate M/s Rohini Ravikumar

Vs

1. Union of India

Represented by General Manager,

Southern Railways

Headquarters Office, Park Town P.O.

Chennai – 600 003.

2. The Principal Chief Mechanical Engineer

Southern Railways Chennai.

3. The ADRM II/MAS

Southern Railways Chennai.

4. The Principal Chief Personnel Officer

Southern Railways, Chennai.

5. General Manager

Southern Railway, Chennai. … Respondents

By Advocate Mr. P. Srinivasan
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(Order: Pronounced by Hon’ble Mr.P.Madhavan, Member(J))

When the matter is called, K.Seshasayee,  counsel on record for the

applicants submits that the applicants wish to withdraw the OA and seeks

permission for the same.  He endorses the same in the OA file.  Permission

is granted to withdraw the OA.

2. OA is dismissed as withdrawn.

 (T.JACOB)    (P.MADHAVAN)  
MEMBER (A) MEMBER (J)

M.T.  30.09.2019


